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Title: Need to accept the demands of Sarkari Karmachari Rashtriya Parisangh.
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SHRI BASU DEB ACHARIA (BANKURA): Sir, | associate with him. ...(Interruptions)
MR. SPEAKER: Your name will be associated with him.

...(Interruptions)

SHRI BASU DEB ACHARIA : Sir, the Government should bring a legislation to amend the Constitution.
...(Interruptions) Right to work is a fundamental right. ...(Interruptions)

MR. SPEAKER: Now, Shri Haribhau Shankar Mahale.
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